7.0.A. NO. 060/01001/14
Gurdevg Singh Vs. U.0.I. & Others | _ -

10.11.2014

Present: Mr. N.P. Mittal, counsel for the applicant

1. Heard. _
2. Issue notice to the respondents.

3. List on 15.12.2014 before "the Registrar for completion of pleadings.'
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CENTRAL ADMINISTRATIVE TRIBUNAL

‘ S AN E G AR RN —— ; \ ,
4. OA No. 060/01001/2014 _ @ '

Gurdev Singh " ’ T e Applicant \ -
e : . Nt
,Versys |

lhnidn of India & Ors. o ....Respondents

20.03.2015 -

ﬁresent: Sh. N.P. Mittal, counsel for the a'pplica'nt'.
Sh. Rajesh Gupta, counsel for the respondents.

1..}Heard. -
2. Sh. N.p. Mittal, learned coﬁnsel for the applicant\ ,Féirly :
submits that . relief as soughtx in.O.A Has “since been fuli‘;? '
graﬁted by the respondents. In view of thi‘s,\he submits thatl
, i

O.A has become infructous.

3. Ordered acc'ordihgl'y. .
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